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 Writ Petition(s) (Civil)  No(s).  978/2022

PRANAB BORAH & ORS.                                Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(FOR ADMISSION and IA No.168893/2022-EX-PARTE STAY)
 
Date : 18-11-2022 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s) Mr. Gopal Sankaranarayanan, Sr. Adv. 
Mr. Kaushik Choudhury, AOR
Mr. Saksham Garg, Adv.
Mr. S.P. Sharma, Adv.
Ms. Upasana Sharma, Adv.
Ms. Tanya Shrivastava, Adv.

                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

1 Issue notice.

2 Liberty  to  serve  the  Standing  Counsel  for  the  State  of  Assam is  granted  in

addition.

(GULSHAN KUMAR ARORA)                           (SAROJ KUMARI GAUR)
AR-CUM-PS                                  ASSISTANT REGISTRAR


		2022-11-18T17:57:15+0530
	GULSHAN KUMAR ARORA




